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teadible iz under e wa. , As
soon a8 8 modifieg scheme om some
such basis {s ready, this matter will
be discussed again with the Staff Side
before taking a final decision, In the
meanwhile, Government have introdd?
ced in Jamusry last a deposit-lihked
insurance scheme for subscribers to
the Provident Pund providing in case
ot singloyees who die while in service
a covkr equal to the average balance
in the account of the deceased Govern-
mebt servant in the fund during the
three yearg immediately preceding bis
death subject to the following condi.
tions: —-

(i) The employee should have put
in at least five years of ser-
vice at the time of his death.

(ii) The average balancg in _the
accoung of the deceased emp-
loyee in the fund during the
three years immediately pra.
ceding his death should not be
below the amounts prescribed,
viz., Rs. 1000/- in the case of
Class IV, Rs, 1500/. for Class
111, Rs. 2500/~ for Class II and
Rs. 3000/-for Class I employe-
es.

(iii) The maximum amount of the
benefit will be limited to Rs.
10,000/-. Any amount in ex-
cess of thig sum mn the fund
will be disregarded for this
purpose,

SHRI H. K, L. BHAGAT: Quite a
long time has passed since the Third
Pay Commission suggested this coth-
pulsoty insurance f6r the téw entfants
and, ag thé replly sdys, some discussions
have taken place with thé representa.
tives of thp employees. It 180 says
that this scheme as modified will be
intréduced. I would M¥ fo know how
long * Government will take to corhe
ty & finad dectdion dbodf thly compul-
tory ihaubakcs oF few &Mployees,

Second).sf. even with regary to the
existing employees, why is it difficult
or impossible for the Government to
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congider thg question of their compul.
sory insurance algo, beesuse, thig will
result in large savings? And even ‘n
regard to the existing employees, there
8 puld be some incentive. The pre-
sent scheme doeg not give any jncen-
tive in the sense that at the time of
superannuation the employees does not
get any benefit. Only his famil; gets
benefit 1n the case of his death. Can-
not the Government improve upon this
scheme relating to the new employees
and also introduce a scheme for the
existing employees, which will en-
courage gavingg and help the employees
as well as the Government?

SHRT C. SUBRAMANIAM: We are
actively considering whether such a
scheme can be evolved, ang 1 shall try
to expedite it.

ot qwt WS wreqre : feorA A
®TT % oqrwg H oo dae & oad ane
AT gamr war 1 & wred araAr
qrzaT e feRrAr Farvy. .

e Wi : frama w aaE
¥ wEr AT A7 7 ARz qoeAria §
M e Xy ?

Trade with Malysia

348. SHRI R. S, PANDEY: Wil
the Minister of COMMERCE be pleas-
ed to state:

(&) Wwhether our trade &fth
Matuysi has incrensed by over 108
per cent during the last few ysarsy
and

tb) if wo, the net fordign exvhunge
earningy from thiy trade?

THE DEPUTY MINISTER IN THR
MINISTRY OF COMMERCE (SHBRN
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VISHWANATH PRATAP S8INGH): (a)
India’s trafle with Malaysdia has in-
creased by 240 per cent during the pe-
riog 1969.70 to 1973-74.
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(b) A gtatement s laid on the Table
of the House.

Statement
The following table indjcates India’s trade with Malaysia over the past five years ; —

(Value in Rs, h:ﬁ

Year Export to  Importsfrom Balanccof Valume of
Malaysia Malaysia Trade Trade
1969-70 . . 826 827 ()1’ 16533
197071 . . . . . 1174 576 (-+)598 1750
19772 . . e . e 1173 384 ()89 1857
1972-73 . . . : . 930 842 ()88 1772
1973-74 . . . . . 2408 3209 (—)8orx 5617

SHRI R. §. PANDEY: The state.
ment shows that for the last four yearg
the trade balance was in our 1fa-
vour. In 1973-74, the trade balance
wag not in our favour. 1 would like
to know whiether efforts would be
made for making the trade balance in
our favour ag our hockey team dig by
winning the match this morning? We
whole-heartedly congratulate it. To.
day, it was very exciting for us to
know the result. Our hockey team
won. This is a favourable gcore in
our favour. Malaysia has accepted
the defeat. So far as the trade balance
is concerned, I hope, India will do
the same.

MR. SPEAKER: He has not asked
any question.

SHR] MOHANRAJ KALINGARA.
YAR': Malaysia is one of the countrieg
which is exporting palm oil, which is
edible oil. Is our country thinking
of importing any palm oil for con-
sumption in our country?

SHRI VISHWANATH PRATAP
SINGH: In 1973-74, we imported Rs.
19.24 crory worth of palm oil from
Malaysia

ot et WY W ;s iR g
980 AT ST FATT A1 ISAET JAC A
qAY 1 IEA wEr A1 R AAT HTE
T A AIRTAT & IR BT T
&g wewr g Al 8 wEw s
Aar e &7 faww adi woEAr ¥
o i3 RTAT 41 Afet fiay av

42 HARTET &Y A0 1 I3F w4

A E AT R Y £I7 I8Q o7 7R
§ @ifF 7§ fatgag?

SHRI VISHWANATH PRATAP
SINGH: The reason for last year's
unfavourable trade balance was the
high import of edible oil~palm oil and
tin, Though 1t has been an unfavour-
able trade balance year, yet it has
been the year in which we have the
highest exports ang the higheat imports
also, Between last year and the pre-
vious year from April to June, the ex~
poris have gone up from 3.36 crores to
7.22 crores and imports have only
gone up from 2.32 crores to 4.32 cro-
res.
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SHR1 NIMBALKAR: May I know
whether any hockey sticks and hockey
balls along with tbe knowhow are ex-
ported to Malaysia?

SHRI VISHWANATH PRATAP
SINGH: Ng, Su.
MR. SPEAKER: [ allowed palm oil

and now it has come to hockey sticks!
That ig why I did not allow the pre.
vious question,

SHRI BISHWANARAYAN SHAS-
TRI: The statement shows that while
export {0 Malaysia has risen by about
2} times, the import has risen by about
4 times. What are the new items of
importing them earlier also

SHRI VISHWANATH PRATAP
SINGH: It is palm oil and tin, They
ate not new imports. We have been
importing earlier also.

Market Borrowing by U.P,

*350. SHRI B. R SHUKLA: will
the Minister of FINANCE be pleased
to state:

(a) whether Reserve Bank of India
has not allowed the Government of
U.P, to resort to market borrowing;

(b) if so, the reasong therefor; and

{c) whether similar restrictions
uave been placed on any other State?

THE MINISTER OF FINANCE
(SHRI C, SUBRAMANIAM); (a) to
(¢). The Governmnt of UP. and their
agencies have been allowed a net mar.
ket borrowings of Rs 38.15 crores in
1974-75 in accordance with {he Annual
Plan allocations. They had, however,
requested for additional market bor-
rowing of Rs. 20 croreg to the State
Government and Rs. 6 crores to the
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State Housing Board, As thg resour-
ces available for sul ing the pub-
he borrowing programme did not per.
mit of any additienal market borrow-
ing by State Goverfiments or thei
Agencies in the current financial year,
these requestg were not acceeded to.

SHRI B. R. SHUKLA; What are
the criteria adopted by the Re-
serve Bank for determining the limit
of market borrowing by g particular
State?

SHRI C. SUBRAMANIAM: This
ig donc by the Planning Commission
taking into account the total resour-
ces available. As far ag 1874-75 s
concerned they have put a ceiling
that no State Government can borrow
over and above the 1973-74 figures,
because there was a general con-
straint on the resources,

SHRI B. R. SHUKLA: May I know
whether the U. P. Government has
mobilised resources to the tune of
Rs. 112 crores during the current
financial year and if so, whether in
accordance with thig target achieved
by the U, P. Government, the Reserve
Bank is justified in putting a limit
on market borrowing by U P. because
this figure is quite enough to sustain
the public borrowing?

SHRI C. SUBRAMANIAM: 1t is
true during the current year, the
U. P. Goevernment have done a very
good ob with regard to resource
mobilisation, but thig is only making
up the the deficiency which had
existed sc far. They have to raise a
little more of resources if the economy
is to pick up in U. P. As I said, the
allocation by way of Central assist-
ance or market borrowing is to be
done op the basis of a formula evolv-
ed by the ND.C, This matter is
being c¢xamined by the Planning
Commission. I hope and trust a new
formula may be evelved. I do not
know whether it would be more
favourable to UP or not but if the
huge population of U.P. is taken into
account, perhaps they may get a
better allocation,





